
 37  Dts.  re:  Situation  tn

 Punjab

 [Translation]

 MR.  SPERAKER:  Now  he  has  been

 included  in  your  category  i.e.  the  experi-
 eseed  category.

 (English)

 SHRI  ARJUN  SINGH  :  I  would  like

 to  make  a  sccond  suggestion.  All  political

 parties  have  to  make  a  sincere  public
 declaration  that  on  matters  which  can

 affect  the  lives  or  affect  the  issues  which

 are  very  clearly  of  importance  to  the

 nation  and  specially  where  anti-national,

 communal,  separatist  and  extremist  factors

 are  conce'ned,  we  Shol!  not  take  advantage

 of  any  such  issues  in  our  political  arena,

 ।  entirely  agree  with  Shri  Gupta  that  if

 this  is  not  forthcoming,  then  we  must  admit

 that  there  is  something  wanting  in  our

 commitment  to  secular  and  other  ideals  of

 this  nation  which  are  the  foundations  of

 our  nation.  How  it  is  to  brought  about,

 it  should  not  be  by  compulsion  but  it  should

 be  by  consensus.  Let  all  politica!  parties

 come  together  and  take  a  decision  that  we

 shall  deny  ourselves  if  such  an  occasion

 arises  .  .  .  (Interruptions)

 MR.  SPEAKER  :  Why  don’t  you  come

 together,  all  of  you,  and  just  do  something

 positive  2

 SHRI  ARJUN  SINGH:  Sir,  if

 everyone  were  to  take  the  cue  from  what

 you  said,  I  think  this  debate  would  have

 been  shortened  by  at  least  half.  I  would

 not  be  averse  to  the  idea  that  if  you

 consider  it  appropriate  at  some  point  of

 time  and  bring  everyone  together,  I  am

 very  defirite  that  the  result  you  want  shall

 flow  out  of  this.

 MR.  SPEAKER  :  shall  be  happy  to

 do  it.

 PROF.  MADHU  DANDAVATBE  :  Sir,

 fet  there  be  193  only  by  you.

 SHRI  ARJUN  SINGH :  In  the  end,

 I  would  like to  say  one  thing.  We  are

 definitely  pained,  anguished,  sorry,  sad

 gud  also  angry  at  what  is  happeoing.  19
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 deny  this  would  be  denying  the  reality  of
 the  situation  in  this  country.  Therefore,
 this  august  House  represents  the  will  of
 the  nation,  Let  the  word  go  out  from
 here  that  the  impeccable  will  of  this
 country  is  reflected  in  this  House  and  that
 will  shall  brogk  no  delay.  shall  brook  no
 opposition,  shall  set  forth  all  the  measures
 that  are  within  the  democratic  armoury
 of  the  nation  to  combat  terrorism,
 extremism,  fundamentalism  and  the
 communal  forces  in  this  country  so  tbat
 we  perform  our  duty  both  as  Members  of
 this  House  and  as  sentinel  of  the  democra-
 tic  systems  in  this  country.

 MR.  SPFAKER:  Now  one  minute
 please.  We  have  not  got.  the  copies.
 Can  we  ask  the  Minister  to  go  without  the
 copies  ?

 SOME  HON.  MEMBERS:  Yes,  yes.

 17.28  brs.

 (MR.  DEPUTY  SPBAKRR  fn  the  Chair]

 STATEMENT  RE:LAW  AND
 ORDER  PROBLEM  IN  DARJEE-
 LING  ARISING  OUT  OF  AGITa-
 TION  BX  GORKHA  NATIONAL
 LIBERATION  FRONT  ON

 2'.  1986

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PERSONNEL,  PUBLIC
 GRIEVANCES  AND  PENSIONS  AND
 MINISTER  OF  STATE  IN  THB
 MINISTRY  OF  HOME  AFFAIRS  (SHRI  P.
 CHIDAMBARAM):  Sir,  the  Gorkha
 National  Liberation  Front  has  recently
 been  engaged  in  a  series  of  ag:tational
 activities.  Their  main  demands  appear  to
 be  the  creation  of  a  sepurate  State  of
 Gorkhaland  within  the  Indian  Upion  and
 the  abrogation  of  the  Indo-Nepa!  Friend-
 ship  Treaty  of  1950.

 In  Apr‘!  1986.0  the  Gorkha  National
 Liberation  Front  organised  a  tlack  flag
 agitation  in  Darjeeling.  The  Front
 orBanised  a  72-hour  bandh  from  May  12  to

 14,  1986  in  Darjeeling  District  During
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 the  bandh  there  were  several  incidents  of
 violence.  Agitators  at  Panighata  under
 Naxalbari  police  station  attacked  police
 forces,  who  ultimately  had  to  open  fire

 killing  one  person.  Later,  on  May  25,
 1986  following  the  arreit  of  some  persons
 accused  in  certain  cases,  Gorkha  National
 Liberation  Front  Supporte-s  took  out  a

 procession  at  Kurseong  violating  prohibi-
 tory  orders  and  later  attacked  police
 personnel,  who  were  forced  to  fire

 resulting  in  the  death  of  5  persons  and

 injuries  to  two  others.  The  situation
 almost  came  to  normal  after  a  few  days.

 The  Central  Government  made  avail-
 able  para-military  forces  to  the  State
 Government  as  requested  by  them;  in  all
 5  Companies  of  CRPF  and  3  Companies
 of  BSF  were  made  available.

 Again,  the  Gorkha  National  Liberation
 Froot  gave  a  call  for  the  boycott  of  those
 who  accepted  the  literary  award  to  be

 given  by  the  Nepali  Academy  on  the  13th

 July,  1986  whico  isthe  birth  anniversary
 of  Bhanu  Bhakta,  a  renowned  Nepali  poet.
 However,  there  was  not  much  response  to
 this  call.

 Meanwhile  Gorkha  Nat:bnal  Liberation
 Front  had  planied  agitation  programme
 for  27:h  July  which  involved  public
 burning  of  Arucie  7  of  the  Indo-Nepal
 Friendship  Treaty,  1950,  in  different  parts
 of  Vaijeetiog  District.  10  view  of  this  the
 Goveroment  ot  West  Beogal  had  extended
 tos  existiog  peobidiiory  orders  u/s  144.0  Cr.
 P.C  in  tne  towo  also  imposed  in  Kalim-

 pong  town.

 Oo  27th  July  the  Gorkha  National

 Lib  ratio  §=Front  suppurters  ।  large
 numbers  tried  (0  v.olate  prohibitory  orders
 ta  Kadmpoog  woeo  21  psrsons  were

 arrested.  Suvsequeniy  toe  Police  had  to

 intervene  (10  plevent  ticsh  attempts  violate

 prOmibitory  orders  which  ied  to  cootronta-
 tou  beiween  violent  mobs  armed  witb
 Koukries  anu  Police.  [  vioient  moo

 damaged  pubd.ic  property  inciuding  road
 (rag  pot  Veggies.  The  01106  usey  tathis
 aod  tcar  yas’  as  well  as  opened  fire  to

 0.८9  Wc  situauo.  uoder  Cuniol.  As  a

 S@sust  of  (0156  as  DOr  the  Jalcst  informauon
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 available  from  the  State  Government  11
 Persons  in  all  have  died  which  includes  one
 Constable  of  the  State  armed  Police.
 About  32  persons  wera  injured  apart  from
 one  DIG  and  several  police-men.  Two
 CRPF  jawans  are  reported  to  be  grieviously
 injured.

 On  the  evening  of  27100  the  State
 Governmert  called  in  the  Army  in  aid  of
 Civi!  Administration  in  Kalimpong,  and
 imposed  indefinite  curfew  in  that  town.
 As  per  the  latest  reports  there  have  been
 no  incidents  so  far  in  Kaiimpong  after  the
 induction  of  the  Army.  Three  Companies
 of  para-military  forces  were  made  available
 on  26th  July,  1986  on  the  request  of  the
 State  Government  aod  3  additional  com-
 panies  of  BSF  are  now  being  made  availa-
 ble  to  the  local  administration.

 In  protest  against  the  incidents  of  27th,
 the  Gorkha  National  Liberation  Front  has
 given  a  call  for  108-hours  bandh  with
 effeet  from  12-noon  today  in  affected  areas
 of  Darjeeling  Dist'ict.  Meanwhile  Army
 units  from  Siliguri  and  Darjeeling  are
 moving  towards  Kurseong  to  ensure  that
 the  hill  road  bstween  Siliguri  and  Darjeel-
 ing  is  kept  open.

 The  Cen  ral  Government  is  in  touch
 with  the  State  Govirnment  and  it  15  hoped
 that  the  situation  will  soon  return  to
 normalcy.  Any  political  demand  suppor-
 ted  by  violeMce  is  against  the  law  and
 Constitution  of  the  country.  Any  attempt
 to  go  beyoud  the  norms  established  by  law
 and  the  Constiution  will  und.rmine  the
 democratic  set  up  of  the  country.  It  18  my
 eatnest  hope  that  there  will  be  cO  turther
 recourse  to  violence  which  may  Icad  to
 further  ioss  of  life  and  destr.c.ion  of

 public  property.

 17,32  brs.

 DISCUSSION  RE  :  SITUATION  IN

 PUNJAB—CONTD.

 (Translation)

 SHRI  C,  JANGA  REDDY  (Henem-

 konda):  Mr.  Deputy  Speaker,  Sir,  the

 situa.:oo  io  Punjab  15  being  discussed  10  a

 very  Olemn  atmospderé........Claterrup tions)


